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(Under sun-regutationffiT
(lnsolvency Resolut

'egulation 36

rn Process for Corporate persons) Requlations

r Board of lndia
2016)

RI LEVANT PARTIGULARS
1. Name of the corporate de

PAN & CIN / LLP No,

ltor along with Agarwal Reality Developers
PAN: AALCATOTSD

u7 0 1 02T c20 13 PTC 0 88647

'rivate Limited;

2. Address of the registered rffice H.No. 3-6-687, Flat No.30l
Himayat Naoar. Hvderabacl-50

Street N0.11 ,

029. Telangana
3. UR| of weNte No website available
4. Details of place where the

fixed assets are located

majority of Com mercial space wfi qarpetTre

N0.302, A-Wing, Building N0.19, 
,,F

Park'!!l(C, Bandra (East), Mumbi

r of 3702 sft, Unit

nnacle Corporate

i-400013.
5. lnstalled capacity oF main pr rducts/ services Not Applicable
6. Quantity and value oJ mEli

services sold in last financ

products/

rl year
Nil (No operation-f

7. Nu(rber of employeffi -kmen
Nil (No employees on rolis)

8. l-urther details including last

financial statements (with sc
years, lists of creditors are a

available

edules) of two

ailable at URL

Email : cirp.aganrualrealit@ffi il.com

9. Eligibility for resolution applicar

25Q)h) of the Code is avaiti

ts under section

ble at URL:

Minimum Net Worth Criteria: Rr

Legal Criteria. As per Section 2t

3.00 Crore

A of lBC, 2016
10 Last date for receipt of expre sion of interest 09.02.2025
11. Date of issue of provisional

prospective resolution appli

list of

;ants

11.02.2025

12 Last date for submission of
provisional list

cbjections to 16.02.2025

13 Date of issue of final list of
resolution applicants

rospective 18.02.2025 T-
/ / ,r1

14 Date of issue of information r

evaluation matrix and reques

plans to prospective resolutic

remorandum,

for resolution

r applicants

18.03.2025

I15 Last date for submission of n solution plans 20.03.2025 \#.
16, Process email id tolubmlt Expre ;sion of lnterest cirp.a@

Place: Hyderabad Ac
Date: 25.01.2025

Sd/- Signature of the Resolutior
Regd. No. IBBI/1PA.003/|P.N0031 0t202

For Agarwal Reality Developers pr

dress: Plot No. 1, SLV Bhavan D.No. 1-Z-Sg7
Baraf Bagh Colony Lower Tank Bund, Hyder

Professional
0-2021t13364

ivate Limited
1,2nd Floor,
abad-500029


